In The Central Administrative Tribunal, Jaipur Bench, Jaipur'

OA [EA'MP, No. _232/93 J199 :

Nand Kishnole U.0.I. & Dre. o
Versus !
Date of Order l Orders
23.4.23 Mz, J.F.Faushkl, CTounsel for the petibionsr,

afx which was dismissed in dsfault on 9.3.23,
I

is 2llowesd., The aforceszid 0A is restored to

its original position. OA be lisbed Por admission

on 7.7.93, M.P., stands disposed of aécordingly.
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